
FOR TTIE ATTENTION OF TTIF CREDITORS OF
pE\t LAhl$esN pRlvA?g t-tMlrgB

i Nanre of the corPoraie dehtot DEV LANDCON PRIVATE LIMITED

2. Date cf incot'poration of corporate debtor 10.07.2007

3 Aulhoriiy under-which corporate delltor i$

incarpotated i registeted

Registrar of Companies (Delhi) under the

Companies Aci 1956

4. Corporale ldenti\r No, of corporate debtor u45400D12007PTC1 65656

5 Address of the registered office of

coporate debtor

Registered 0ffice:
185115A Krishna Gali No. 4, lVlauzpur,

Delhi-110053.

6 Insolvency commencement date in

respect of corporato dobtor

Date of Order: 23.01.2020

7. Estimated date 0f closure of insolvency

fesoiution process

20.07.2020 (180 days from the

commencement of CIRP)

8. Nanre and registration number of the

insoivency professional aciing as interim

resolution professicnal

Vinay Kumar Jairath
I BB t/lPA-00zlP-N00 1 69/201 7-1 8/1 0439

9 Address and e-mail of the interim

resolution professi0nal, as registered

with the Uoard

AddrCIs - GH-13, Flat N0 916'

Paschim Vihar, New Delhi-110087

Email: Vinayjairath9l 6@gmail.com

10. Address and e-mail to be used fof

conespondence with the interim

resolution professional

Address for sending claims:-

GH-1 3, Flat No. 916, Paschim Vihar,

New Delhi"l10087
Email: cirp.devlandc0n@gmail.c0m

11 t,ast date foi submission of claims 06.02.2020

12. Classes of creditors, if any, under ciause

(b) of sub-section (6A) of section 21,

a$cortarined by the interim re$oluiion

professional

NoiApplicable

13 Nanrcs cf Insolvency Professi0nals

identified to act as Authorised
ileprescntative of creditoi's in a ciass

(I'lrree namos for each class)

Not Applicable

,|A
{a) Relevant Forms and

{FORMS;- Claim bY

Form tl: Operational Creditor except

workmen & employees.

i:orm C: Financial Creditors

f:orm CA, Financial Creditot's in 3 class

Form D: !{/orkmon or [niPloYee
i:orm ti: Authoriged Reprcsentalive of

wcr't<mcn or emPloYoe

Form f'r Creditors (other than financiai

creditors & 0perational Creditors)

The Relevant Forms for the submission of the

claims can be downloaded from

https J/ibbi.gov.in/home/downloads

Physical address: C-60 3rd Floor C-block,

Communiiy Centre, JanakPuri, New Delhi-

1 1 0058.

(b) Details of authorized representatives

are availabie at:

NotApplicable

Notice is herebY givet

c0mnencement 0f a

LIMITFD on 23.01.201

The creditors of DEV
with proof on or befo

mentioned againsteni

The Fii"rancial Creditt

Creditors, 0Perationa

by post cr bY electfonli

r that the National Cot

corpolate insolvencY

:0.

.ANDCON PRIVATE t

re06th February, 202(

ryNc.10.

rrsshall submit their c

Creditors, Workmen E

: neans.

noanv Law Tribunal (New Delhi) C-ll has ordered the

resotution nrocess of the DEV LANDCON PRIVATE

.lM|TED are hereby called upon to submit their claims

Ito the interim resolution professional at the address

.. VinaY Kumar Jairath

istration No.: lBBlilPA'002/lP'N001 69/201 7-l 8/1 0439
i 1 lnterim Resolution Professional
* I DEV LANDCON PRIVATE LIMITED

Date : 24.01.2020

Place r New Delhi

'f 0439 1.6,
- -1"j.,1rk'#


